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: aged... . feanA ... years, belonging to

service and presently working as ..
give hereln below the detalls of the assats (immovable, movable, bank balance, etc.) of

myself, my spousé and dependants*:

A, - Dgtalls of movabie 33 :
{Assets ln jolnl.' name !ndicatlng the extent of joint ownership will also have to be
glven) i
TN Deseription SsH Spouss mpamhnt- Dapendsnt-2 | Depsndant-3
No. ol : Hama{S) s Sama Hems Etc. Hame
(i) | Cash W,. DikAha hnegjo ¥ —
2 OJhe * el _

() |Deposits in___ [SBI-2000F
| Banks, Financial |B.Y: M~

Institotions And | /fafoner \ ‘
Non-Banking 9'-29'1. N1 N NP NOA

Financial ox
Companles c.a1-lewy
»
(iii) | Bonds,
Debentures and . . . o
31323 Shares in N;'l Np}; N L AL Ny L
11)2126 companies |
(iv) | Other financial (De-6a184 g
Ny

Iristitutions, Yearr- 1 . ‘
NSS, Postal  |tlacdotht NIZ N2 NL.
Dok :

i Savings, LIC 2NN
Policies, etc §OTVT- Moy

(v) | Motor Vehicles B, Ut i o ‘ .
{details of whde -9k NV BNT§ N AL

- | make; etc.) .
(Vi) [ Jewellery (@ive |gu .
details of G“’W&,. 1229 [Sver 1 Al | NL

welght and Qe | Sves S’fo”\

value) 1@6, 960 g

i) Oifer assets, ‘ il - il
such as values \ 1 l E
of claims / & : 9‘ Ak l :
interests :

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companles and as per books In the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on the income of the
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employee.
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B.  Detalls of Immovahlg aesets

[Note: Properties In joint ownership indicating the extent of joint ownership will

also have to be indicated)
Sr. Descrigtion =

[ self | Spousa | Dependsnt-1 | Dependsnt-2 | Dapendant-3
Name(§) Hama Name Etc. Hame

Mo,

(i) | Agrlcultural Land
- Location(s) " .
- survey number(s) NI [NDWR | N N NIA
- Extent (Total .

measurement)
-Current market value
(i) | Non-Agricultural Land

- Locatlon(s) OV S SN N/L N!‘L

- Survey number(s)

- Extent (Total
‘measurement)

| -Current market value
(i) [ Bulldings (Commerclal )
End :r"eskge)ntial) it ] N 9 N ‘/( ‘

ocation(s | \

- Survey /door l ' : ik Mk
number(s)

= Extent (Total
measurement)

- Current market
value '

(iv) | Houses / Apartments,
£ Gcation(s)

- Location(s Ny ,l .
- Survey /door A A \ y ,
number(s) Al A N ’Q AL ’O\
- Extent (Total
measurement)

« Current market
valug -( - '
(v) | Others (such as \
interest in property) NlL Ni k

i N A NI

(2) 1 give herein below the details of my labilitles / overdues to public financial

institutions and govemment dues:-
[Note : Please give separate detalls for each item)

St, buéiptrm ‘ a Name & pddreas of Bank / | Amount outstanding &8
"Q‘ nn‘mll} ‘mﬂwaﬂm{f’ , g 0" AvEheRzavRRANTRARR R ORR)
Dapsrtment (s) i
| (2)__| (i) Loans from Banks [NIVA A
(i1) Loans from financial : \
institutions Nk N
(iil) Gavernment Dues:
(&) dues to departments NV N “,Q
dealing with government
accommedation
(b) dues to departments : A
dealing with supply of N 1 £ N ¢ 4
water )
(c) dues to departments
dealing with supply of N M , N \‘K
electriclty
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(d) dues to departments \ Nt
dealing with telephones NA
(e) dues to departments
dealing with government [\“‘ A N}‘ /( i
transport (Including
alrcraft and helicopters)
(f) Other dues, ifany N\‘X g N "1
(b) | (1) Income Tax including PO LY
surcharge [Also indicate A?g}igl 20 Q-Z
the assessment year upto TLP 16998 N ! 9\ .
which Income Tax Return "
filed, Glve also Permanent fem No-A
Account Number (PAN)]
(if) Wealth Tax [Also y
indicate the assessment Ni& NiR
year upto which Wealth
Tax return filed.] _ |
(i) Sales Tax [Cnly In
‘case of propriatary Ni 2 N l‘:(
busingss] e il
(iv) Property Tax Ny INES
& E g —! g i ”
GPF/CPF/PRAN No. 3 110165358461 ’
Gender b ™M [ (M/F)
Date of Birth - s o !
olrlefs ] L |3 | 4-| oo
Class/Grou .
; 473
Cadre - = . T '
[ Biheay Vidhan Sabha ]
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.~ Bihar Secretarlat Service etc.)
Home District B Q [ Loy

I hergby dec!tna that the above detalis are true to the best of my
knowledge and belief.

PiaceP“}'W’\.
Date: 43].02-] 2024..

Note:

Signature /“/é)/ %M'z‘."’w
7. Kumal, Lweul

Name of Employee: Neg

Designation:, & fee A
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Please sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (slngle side)

in prescribed format.
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